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(I1Ta) have not entered ifttb coUaabO-
ration with any agency fOr the sole 
purpose of developing new technolo-
gies. The IITs ate essentially acade-
mic institutions engaged in teaching 
and research. They have a few col-
laboratIons with sorne foreign agen-
cies and a large number of sponsored 
projects from several Indian agencies .. 
These are utilised primarily for re-
search training and also for generation 
of new knowledge. 
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1604. SHlU RAM SINGH SHAK-· 
YA: Will the Minister of RAILWAYS 
be pleased to state: 

<a) whether any 1nstructions have-
been issued fOr the disposaJ ot appeals 
submitted to the Additional Divisional 
Railway Uanagers/Dlvisional Railway 
Manager 01 the Northern BailwliY 
against the punishment imposed 
by the D.P.O.lSenior D.P.U ont 
Class III Staff such as stoppage of 
passes and P.T.Os I Censurelincrement; 
(b) whether it is a faot that the 

appellate authorities refer thebe a.p-
~ to the D.P.O./Senior D:P:O: who 
is t~ authority imposing the punish-
ment and it is theIr advice that main-
ly weigftlt with the former, thus ren-
der.in.r the whole procedure regarding 
a ~  nu ator ~ 

(e) whether he will ftJue orders 
that all sueh appealls should be inde-
pendently dealt with by the appellate 
authority concerned VIZ. ADRM/DBM 
so that proper justice ~ done tOt the 
awieved steft wIthout havlng 
to depend uPQn the pumshintt autho-
rity and ~ndorsin  the pWlishment 
without applying their own-mind; and 

(d) if not, the reasons: thereof? 

THE DEPUTY' MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLlA-
MENT"ARY AFFAIRS (SHRI MALLI-
KARJUN): <a> Appeals submitted, 
against the penalty imposed by the 
disciplinary authorities are considereci 
independently by the appellate autho-
rities in accordance with the provi-
sions laid down in the Ranway Ser-
vmts (Discipline and Appeal) Rules, 
1968 as amended from time to time • 
No specific instructions have been 
ise1led, for dis~al of appeals addres-
sed to i)RMsIAD!lMs Qn Northern Rail. 
way _inst penalties i-.poRd by 
DPO/Seaior DPO on aaB. IU std. 

(b) to (d) Appelltte authorities 
cOnsider the appeals inde eod.nt~ 

wiihout re~ iQ  the same to the 4ia-_ 
c!'plthary authority for their advice. 
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It is therefore 1I10t considered neces-
• sary' to issue 'instructions directina 
that the appeals should be dealt with 
_ indepenently by the appellate autho-
rity. 

Promotion of art aDd literature 

'1605 SHRI BHIKU RAM JAIN: 
-Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased. 
to state: 

<a) whether the promotion of art 
_ and literature is not being given 
sufficient atte..'1tion in the capital; 

(b) whether it is a fact that the 
capital is a bald .and barren city m 
'the matter of dra ~, dance, poetry; 
and the arts; 

(c) whether it is 18.i.eo a fact that 
the art and the literary societies are 
lan ui~hir.  an'l the artistes are with-
ering due to lack of encouragement 
and fin8lllcial assistance on the part 
,af GovernmeDt; and 

(d) if so, what steps are proposed 
to develop a good and encouraging 
atmosphere for the artistes, especiallJ' 
. for the young persons in !he capital? 

THE MINISTEJR OF ST ATE OF 
THE MINISTRY OF EDUCATION 
ANn SOCIAL WELFARE (SHRr 
MATI SHEILA KAUL): (a) to (c) 
No, Sir. 

(d) Question does not arise as the 
Sahitya Kala Panshad, Department 
of CultUre, the th, ee Akademies, Na-
tional School of Drama, National 
Museum, National Gallery of Modern 
Art etc., encourage promotion of 
dance drama, poetry and arts through 
their 'various schemes of financial 
assistance. 

Supply of Coal Wagons to South 

1606. SHRI S. A. DORAISEBAS-
TIAN: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether Gover.nment have ins-
~ tructe'l not to despatch coal wagons 

to Southern part of the country from 
lst July, 1981; 

(b) what is the basis on which the 
allocations were stopped; 

(c) is it true that the Tamil Nadu'. 
requirement of 500 wagons of steam 
coal and 100 wagons of slack coal 
were earmarked from Western Coal-
fields; and ~ 

{d if so, what are the other alter-
natives fOr regular supply of steam 
and slack coal to South includiag 
Tamil Nadu? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE D T ~ OF PARLIA-
TARY AFFAIRS (SHRI MALLIKAR-
JUN'): (a) to (d). Industries in 
Tamil Nadu and other Southern Sta-
tes receive bulk of their supply of coal 
from Singareni collieries, supplpmpn-
ted by supplies. from Bengal-Bihar, 
Chanda and Talcher fields. Coal from 
Western Coalfields goes mostly to 
Madhya Pradesh, Maharashtra, Guja-
rat Rajasthan. With substantial in-
creaSe in availability of coal from 
Singareni fields, supplies from West-
ern Coalfields Limited to South were 
suspended for a shortwhile to build 
up coal stock particularly in Gujarat 
Power House. Supply from WestE"rn 
Coalfield Limited to the South has, 
however, again been resumed. 

Route Relay System at Asansol Station 

1607. SHRI NIREN GHOSH: Win 
the MinJster of RAIL WAYS be pJeas-
ed to state: 

(a) the progress made so far about 
the Route Relay System at Asansol 
Railway Station; and 

(b) the details thereof? 

THE DEPuTY MINISTEl'l IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLL 
KARJUN): (a) and (b). The' work Qf 
Route Relny Interlocking at· Asansol 
is in and advanced ~ta e of prolress. 




